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Submission of Compliance Report for Nagaland reg. M.A. 14/2024 in OA No. 178/2022

Sentiyanger Imchen < csngl@nic.in >
Fri, 30 Jan 2026 11:07:58 AM +0530

To "mountaindiv-moefcc"<mountaindiv-moefcc@gov.in>
Cc "enatoli"<enatoli@gmail.com>,"npcb2"<npcb2@yahoo.com>

Hello Ma'am,

This is in reference to the Order dated 30.01.2025 passed by the Hon’ble National Green Tribunal in
M.A. No. 14/2024 in O.A. No. 178/2022 titled In re: News item published in The Hindu dated
27.02.2022 titled “Tourism has brought economic prosperity to the Himalayan region, but the
environmental cost has been catastrophic”.

In compliance with the directions issued by the Hon’ble Tribunal, the Compliance Report is
enclosed for your kind perusal and necessary Action.

Regards
Chief Secretary’s Office, Nagaland
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Extract from the Hon’ble National Green Tribunal’s Order dated 30.01.2025 reg. 

recommendation for the State of Nagaland to ensure effective, proper and time-

bound implementation: 

1. Strengthening community-based tourism (e.g. Khonoma Green Village and Tuophema 

Heritage Village practice community tourism management) and developing Eco-Tourism 

models with participation of local people and government departments in several tourist 

spots in Nagaland is a need of the hour.  

The Department of Environment, Forest & Climate Change, Government of Nagaland 

conducted a case study in Khonoma Village funded by German Financial 

Cooperation through KfW Development Bank with Nagaland Empowerment of 

People through Economic Development (NEPED) as the Project implementing 

Agencies (PIAs). A flagship intervention implemented by the Forest & Development 

Management in the Himalaya (Nagaland) Project (FBMP).  

The Case study of the Morung Experience Centre (MEC) in Khonoma Village 

exemplifies a model for education for sustainable Development (ESD), blending 

ecological conservation, cultural preservation and community based learning. 

Conceived as an interpretation and training hub, the centre educates visitors on 

Nagaland’s unique biodiversity and the community based conservation model of 

Khonoma village, renowned as Asia’s First Green Village (Annexure 1). 

The Tourism Department, Government of Nagaland also through its initiatives 

whether in asset creation or management of tourist sites involves the local 

community as primary caretakers. In alignment with its Tourism Policy which 

explicitly states to promote Nagaland as sustainable, community-centred tourism 

that celebrates the State's culture and preserves its natural beauty, the village 

authorities and local tourism boards are entrusted with management due to their 

knowledge of the indigenous biodiversity and close ties to the environment they 

inhabit. One of its primary objectives is to promote tourism activities that have 

minimal negative impact on the environment, culture, and heritage of Nagaland, 

while maximizing the positive socio-economic benefits for local communities. 
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The Wayside Amenity in Sukhai leased to the Tizu Valley Biodiversity Conservation 

and Livelihood Network in Zunheboto is one such example of an eco-tourism model 

whereby the participation of local people is given primacy along with the 

governmental support. This ensures that growth of tourism sector happens along 

with safeguarding the environment through collaboration. The department also 

celebrates the Chengu festival in Zunheboto in collaboration with the CCA of three 

villages namelv Kivikhu, Ghukhuyi and Sukhai strengthening community-based 

tourism (Annexure 2: Programme enclosed). 

2. Plantation of native trees, creation and maintenance of natural parks and greenery should 

be made a priority in urban areas such as Dimapur, Kohima city, etc. in Nagaland.  

The Department of Environment, Forest & Climate Change, Government of Nagaland 

under the Nagar Van Yojana have established city Forests (Nagar Vans in 27 

locations in the state of Nagaland (List of the locations enclosed as Annexure 3).  

Under the National Clean Air Programme (NCAP), various plantation activities were 

also carried out in Kohima and Dimapur city such as urban greening with vertical 

gardens, creation of green belts and urban greening in the city areas, creation of 

green buffers along the traffic dividers and development of parks in both the cities 

of Kohima and Dimapur. 

The Tourism Department, Government of Nagaland also organizes Plantation drives 

every year on World Environment Day and World Tourism Day at Kisama where 

local tree saplings are heavily used (Annexure 4). Another major project in the 

department's pipeline is the plantation of 10 lakh trees in prominent tourist 

destinations across Nagaland in collaboration with Ricketts, The Birds and the Bees 

talk for the upcoming year 2026-27. 

3. Focus should be on expansion of protected area network and augmentation of wildlife 

protection.  

The Department of Environment, Forest & Climate Change, Government of Nagaland 

has declared 200 Community Reserves under the Wildlife Protection Act, 1972 

covering a total area of 1974 sq. kms leading to significant increase in the Protected 
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Area Network of the state and thus augmenting wildlife protection across the state 

(List of the Community Reserves enclosed as Annexure 5). 

4. Waste management (sewage and solid waste) seems to be one of the major issues 

related to environmental pollution in Nagaland. The study elaborates that the major reason 

for water pollution in Dimapur City is sewage/wastewater. Likewise, Kohima Municipal 

council dumping site is a major source of water pollution. Therefore, the state government 

should immediately act on designing proper infrastructure to deal with these important 

issues.  

The Urban Development Department, Government of Nagaland in order to address 

the water pollution in Dimapur city is constructing a 150 KLD Faecal Sludge 

Treatment Plant (FSTP). For the waste management of Kohima city, bio-remediation 

of legacy waste at the Kohima Municipal Council dumping site is currently in 

progress along with the measures for the mitigation of the fresh waste (Annexure 6). 

The Tourism Department, Government of Nagaland during the celebration of the 

Hornbill festival celebrated for 10 days i.e. from 01st-10th December declares the 

festival venue as a Plastic Free Zone (Annexure 7: Meeting Minutes), In addition, the 

private entities such as the Green Guard in Kohima have been roped in Hornbill 

Festival 2025 for making the festival a ZERO WASTE EVENT for setting up areas and 

spaces for waste collection and segregation points in all the Morungs and food 

courts (Annexure 8). 

5. Based on available information, there are no studies so far to directly link the impact of 

tourism growth on waste generation, air quality, water quality, forest ecosystem and 

biodiversity. So there is a need to carry out such a study. 

Duly Noted. 

A waste management initiatives in Khonoma village has been started keeping in 

view of inflow of tourist with bird enthusiasts from all the world flocked to Khonoma 

to immerse themselves in the melodies of the avian residents and observe their 

vibrant plumage. Thereby, with huge waste being generated, a Sustainable Waste 

Management Model was designed for Khonoma Village, wherein it was designed for 

creating a system where the waste generated within the jurisdiction of the village 
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(village and tourist spots) will properly be recycled and create a clean environment 

for the visitors (Annexure 9) 

In addition, the Nagaland Pollution Control Board under the National Air Monitoring 

Programme (NAMP) monitors the ambient air quality in 38 (Thirty eight) monitoring 

stations in the state of Nagaland covering 11 districts i.e. Kohima, Dimapur, Wokha, 

Zunheboto, Mokokchung, Phek, Kiphire, Peren, Tuensang, Mon and Chumukedima 

including 3 rural stations. The Board In order to also assess the water quality in the 

state under the National Water Quality Monitoring Programme (NWMP) monitor 28 

(Twenty Eight) stations in districts namely Dimapur, Kohima, Mokokchung, Peren 

and Chumukedima District covering 18 stations for the Surface water bodies which 

monitors on a monthly basis and 10 stations for Ground water which are monitored 

on a half yearly basis. 

6. In view of actions being taken and future strategies development, studies need to be 

conducted linking growth of tourism along with environmental problems, such as, waste 

generation, sewage treatment facilities, loss of forest and biodiversity.  

The Tourism sector is still at a nascent stage in Nagaland, therefore its impact on 

the environment has not been damaging or significant in terms of externalities such 

as waste generation, air pollution or water pollution. However, it is Duly Noted and 

as observed, an environmental impact study due to the growth of tourism in the 

state will be undertaken in the near future. 

7. Awareness about the values of biodiversity and conservation practices should be 

promoted among the tourists. 

The Tourism Department, Government of Nagaland facilitates generation of 

awareness about biodiversity and conservation practices during the Hornbill 

festival every year by providing designated stalls to various line departments such 

as the Department of Environment, Forests and Climate Change for information 

dissemination, the Nagaland Pollution Control Board (NPCB) for the various 

environmental issues of the state and its awareness, the Department of Planning 

and Transformation for creating awareness on the Sustainable Development Goals 

(SDG's) to the local population and the visiting tourist. 
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The Tourism Department, Government of Nagaland on World Tourism Day promotes 

sustainability and conservation practices by organising various competitions and 

assessing homestays based on themes of eco-friendly accommodations, 

sustainability practices and innovations in sustainable development (Annexure 10).  

8. Use of electric vehicles should be encouraged.  

The Transport Department, Government of Nagaland has prepared a “Draft Electric 

Vehicle policy” so as to adopt the use of electric vehicles in the state (Annexure 11). 

9. Expansion of the institutional capacity of local government for climate change planning is 

urgently needed. This will require adaptation practices to evolve in view of NDC and 

SDGs. 

Duly Noted. 

The State Government in view of the expansion of institutional capacity for climate 

change planning and adaptation in alignment with SDGs (Enclosed as Annexure 12) 

have implemented following steps: 

1. SDG localization and Capacity Building. 

2. State and District Indicator Frameworks. 

3. Nagaland SDG Dashboard. 

4. Nagaland SDG Vision 2030. 

5. Viksit Nagaland 2047. 

 

 

(K. Hukato Chishi, IFS) 

Member Secretary 

Nagaland Pollution Control Board 
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Annexure 3 

LIST OF THE NAGAR VAN LOCATIONS ESTABLISHED 

 

Under Nagar Van Yojana, 27 Nagar Vans (City Forests) have been established in the 

state of Nagaland. 

SI. No District  Location 

1 Kohima  DFO office 

2 Tuensang  Sao Chang College 

3 Kohima Botanical garden 

4 Mokokchung Meraket Tzuin (Mokokchung Village) 

5 Mokokchung  Marep Forest Colony 

6 Dimapur  Dimapur Range 

7 Chumoukedima  Chomoukedima Municipal Area 

8 Niuland  Niuland Forest Colony 

9 Peren  Jalukie Forest Colony 

10 Peren  Peren Forest Colony 

11 Longleng  Forest Colony Longleng 

12 Chumoukedima  NZP Rangapahar 

13 Chumoukedima  Chumoukedima 

14 Niuland  Nihokhu 

15 Dimapur  Vidya Bhavan High School 

16 Mokokchung  Tuli College 

17 Mon  Naginimora 

18 Mon  Tizit 

19 Mon  Mon Town 

20 Wokha  Mt.Tiyi 

21 Wokha  Bhandari 

22 Longleng  Outlung, Tamlu 

23 Longleng  Sitap Range 

24 Zunheboto  Satakha 

25 Kohima  Pfuchama 

26 Peren  New Peren 

27 Peren  Jalukie B 
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1. Introduction: 

Air pollution is one of the serious environmental concerns of the urban cities where 
majority of the population is exposed to poor air quality. The rapid urbanization in 
Nagaland has resulted in a tremendous increase in the number of motor vehicles. This 
has also resulted in decline of forest areas and depletion of Carbon Stock of Forest in 
the State. The Carbon Stock of Forest in the State including the Trees Outside Forest 
(TOF) Patches which are more than 1 ha in size is 134.93 million tonnes (Source: 
Environment Forest and Climate Change, Government of Nagaland). Vehicles are 
now becoming the leading source of air pollution in the urban areas. This problem is 
further compounded by the concentration of large number of vehicles.  

Vehicular pollutants: Automotive vehicles emit several pollutants depending upon 
the quality of the fuel they consume and engine efficiency. The major pollutants 
released as vehicle/fuel emissions are, carbon monoxide (CO), nitrogen oxides 
(NOx), photochemical oxidants, air toxics, namely benzene (C6H6), aldehydes, 1,3 
butadiene (C4H6), lead (Pb), particulate matter (PM), hydrocarbon (HC), oxides of 
sulphur (SO2) and polycyclic aromatic hydrocarbons (PAHs). While the predominant 
pollutants in petrol/gasoline driven vehicles are hydrocarbons and carbon monoxide, 
the predominant pollutants from the diesel-based vehicles are Oxides of nitrogen and 
particulates.  

Effects of Vehicular Pollutants on HumanHealth:  There is a wide range of 
adverse health/environmental effects of the pollutants released from vehicles. The 
effects may be direct as well as in-direct covering right from reduced visibility to 
cancers and death in some cases of acute exposure to pollutants, especially carbon 
monoxide. These pollutants are believed to directly affect the respiratory and 
cardiovascular systems. In particular, high levels of Sulphur Dioxide and Suspended 
Particulate Matters are associated with increased mortality, morbidity and impaired 
pulmonary function.  

Vehicular Population Growth: The motor vehicles transport demand in the State 
and the Country has been growing rapidly. Sustained economic growth, improved 
road infrastructure and increased disposable income of households have contributed 
to the rising demand for road transport. There has been a continuous increase in the 
number of registered motor vehicles in the State. The total number of registered 
motor vehicles has increased from 3.18 lakhs in 2013-2014 to 4.40 lakhs in 2023-
2024 which is an increase of 38.52% in the last 10 years. The country is also facing a 
herculean task in the import of fossil fuels for propelling these vehicles. 

The Need for the Nagaland Electric Vehicle Policy: To make our earth a better 
place for mankind to live and for curbing the fossil fuel demands of the country, the 
Government of India have been emphasizing the need for manufacture and promotion 
of electric/hybrid vehicles through National Electric Mobility Mission Plan, 2020, 
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and Faster Adoption and Manufacturing of (Hybrid &) Electric Vehicles. The thrust 
for electric vehicles goes hand in hand with efforts to expand renewable energy 
capacities.  

 
However, the uptake of EVs, throughout the world, is still relatively low. One of the 
reasons for the slow uptake of EVs could be that these vehicles have a comparatively 
high investment cost because of the high cost of batteries thereby acutely affecting 
maintenance. For this reason, there is a need to adopt a policy approach with 
supportive incentives to stimulate the purchase and use of electric vehicles.  
 

2. TITLE 
This document shall be known as the “Nagaland Electric Vehicle Policy, 2024”. 
 

3. OBJECTIVES 
i. The primary objective of this Policy is to accelerate the pace of adoption of 

Electric Vehicles; 
ii. To transition the state’s transportation sector towards electric mobility; 

iii. To put in place measures to support the creation of jobs in driving, selling, 
financing, servicing and charging of Electric Vehicles; 

iv. To encourage start-ups and investment in the field of electric mobility; and, 
v. To improve the quality of the environment by reducing air pollution. 

vi. * To replace the NST Buses with EV buses in a phased manner. 
 

4. POLICY PERIOD   
The Nagaland Electric Vehicle Policy, 2024, shall remain in operation for a period of 
five years from the date of its notification and may be extended by the Government if 
it deems appropriate. 
 

5. TARGETS AND ROADMAP 
The State shall target and support the deployment of the first 320 Electric Vehicles 
either for individual use, commercial or official use during the policy period of five 
years. The segment wise target is outlined below: 
A. 2Wheelers      150 
B. 3 Wheelers        50 
C. 4-Wheelers (Private and Commercial)   100 
D. * Buses        20 

Total        320 
6. SCOPE AND ELIGIBILITY 

 
i. The Policy shall be applicable to all classes of electric vehicles that are likely to 

be provided subsidy under the Government of India’s FAME scheme or any other 
schemes which may be provided by the Central Government or the State 
Government. 
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ii. The incentives for setting up a charging station shall be applicable to charging 
stations meeting the guidelines and standards of the Ministry of Power Circular, 
dated 1st October, 2019, and any amendments thereafter. 
 
[Note : sub clause (ii) of clause 6 may be omitted and incorporated in the 
Nagaland Electric Vehicle Charging Infrastructure Policy] 
 

7. ADOPTION SUPPORT AND INCENTIVES 
The State shall provide:  
i. Financial Incentives - Purchase incentives, Scrapping incentives, Interest 

subvention on loans.  
ii. Road Tax Concessions; 
iii. Registration fees exemption. 

8. INCENTIVES FOR EARLY ADOPTION OF ELECTRIC VEHICLES 
i. The Demand Incentive from the State during the Policy period shall be over and 

above any subsidies that are available from the Central Government (if any) 
through its promotional schemes and policies. The subsidy shall be disbursed 
directly to the customer via DBT mode from the State Transport Department on 
authentication of the documents of purchase of the vehicle. 

ii. The incentives for all types of electric vehicles shall be based on the battery 
capacity (i.e., energy content measured in kWh) as shown in the table below: 

Sl. No. Vehicle Segment State Subsidy Amount (in 
Rs.) 

Maximum ex-factory price 
to avail incentive (in Rs.) 

A 2 wheeler  Rs. 4000/- per kWh  Rs. 1.5 lakhs 
B 3 wheeler  Rs. 4000/- per kWh  Rs. 5 lakhs 
C 4-Wheeler  Rs. 4000/- per kWh  Rs.15 lakhs 

iii. The beneficiary can opt to get subsidy under any one scheme of state government 
run by different departments; the beneficiary cannot claim subsidy under more 
than one scheme of state government. 

iv. The maximum amount of subsidy for scheme is limited to the maximum battery 
capacity of the vehicle shown in the Table above. 

v. The maximum amount of subsidy should not be more than the 30% of the ex-
factory price of the vehicle.  

[Note: Funds likely to be required for incentivising purchase of EV under this 
Policy:] 

Sl. No. Vehicle 
Segment 

No. of vehicles to be 
provided subsidy. 

Battery 
Capacity 

Subsidy Amount per 
EV @ Rs.4000/- per 

kWh 

Total Subsidy 
(CxE) 

A B C D E F 
A 2-wheeler 150 4 kWh 16,000 24,00,000 
B 3-wheeler 50 10kWh 40,000 20,00,000 
C 4-Wheeler  100 40kWh 1,60,000 1,60,00,000 

Grand Total 2,04,00,000 
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(Rupees two crores and four lakhs) only 

9. INCENTIVES FOR CHARGING INFRASTRUCTURE 
i. Availability of charging stations is key for adoption and operation of EVs. To 

further facilitate in the setting up of EV charging stations, the Government shall 
encourage investments in setting up both slow and fast/superfast charging 
facilities in Government buildings and other public places through active 
participation of public and private players.  

ii. The State shall facilitate setting up charging stations at several key locations such 
as Government offices/institutions, Bus Terminals, Truck Terminals, and other 
State Government facilities, and commercial buildings such as hotels, shopping 
malls, apartments etc.  

iii. The State shall provide electricity connections to EVCS on priority.  
iv. The State Government shall promote charging infrastructure of different 

capacities/ technologies and promote a variety of business models. Government 
owned, Privately-owned, and Investor-owned charging and battery swapping 
stations shall be encouraged under this Policy. 

v. * All EV charging stations shall adhere to the charging guidelines and standards 
defined by the Ministry of Power circular dated 14.01.2022 and guidelines set by 
the State and any amendments thereafter. 

vi. All housing and commercial establishments shall provide a ‘No Objection 
Certificate’ (NOC) to its members who wish to install charging stations with 
designated parking spaces. 

vii. Petrol pumps shall be allowed to set up charging station subject to availability of 
sufficient areas qualifying fire & safety standard norms of relevant authorities 
under relevant acts/rules. 

viii. * The Power Department shall allow Domestic Charging of EVs from the 
existing connection of a Consumer at the existing tariff for Non-Commercial use, 
except from Agriculture Connection. 
 
[Note: Clause 9, may be omitted and incorporated in the Nagaland Electric 
Vehicle Charging Infrastructure Policy] 
 

10. OTHER BENEFITS:  
During the policy period, the Government shall ensure that: 
i. There shall be priority for registration of EVs over other combustion driven 

vehicles by the respective RTOs in the State.  
ii. Where the Government decides to implement Odd-Even system for plying of 

vehicles as an effort to control pollution, the EVs shall be exempted from such 
arrangement. 

iii. The Government shall undertake appropriate steps to reserve priority parking 
slots for EVs at all parking locations. 

iv. No parking tax/fee shall be levied on all EVs in any of the parking areas. 
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v. Battery operated vehicles as defined under clause (u) of rule 2 of the Central 
Motor Vehicles Rules, 1989 shall be exempted from the levy of fees for issue or 
renewal of registration certificates and re-assignment of new registration mark as 
per notification NO. G.S.R. 525(E) Dated 02.08.2021 issued by the Ministry of 
Road Transport & Highways. 

vi. 50% of the road tax shall be waived for all types of battery operated vehicles 
purchased and registered in the State during the policy period. 

vii. The Government through the Tourism Department shall identify certain tourist 
spots where tourists shall avail transport services in an environmental-friendly 
manner by exclusively using EVs. The details of such tourist spots and the 
modality for operation including charging infrastructure support shall be worked 
out by the Department of Tourism along with relevant stakeholders.  

viii. EVs availing any financial incentives under the Nagaland Electric Vehicle 
Policy, 2024, shall not be issued NOC for getting it reassigned to any other 
States. 

11. Funding of Incentives  
i. With the objective of making the Nagaland Electric Vehicle Policy 2024 

financially self-sustainable, the Nodal Agency will set up a non-lapsable 
Nagaland Electric Vehicle Adoption Fund (NEVAF) in consultation with the 
State Finance Department. The funding for the various incentives being offered 
under the Nagaland EV Policy shall be obtained from the following sources and 
aggregated under the umbrella of non-lapsable NEVAF:  
A. Pollution Cess: With an aim to discourage polluting vehicles, the 

Government shall levy a Pollution Cess on all Internal Combustion 
Engine (ICE) vehicles @ 10 paise per litre of Petrol & Diesel in the State. 
Amount so collected from the Pollution Cess may be appropriated 
towards the NEVAF for the policy period which can be used for funding 
the incentives being offered under the Nagaland EV Policy. 

[Note: As per data of the Petroleum Planning & Analysis Cell, Ministry 
of Petroleum & Natural Gas, Government of India, the annual 
consumption of Petrol and Diesel in the State during 2022-2023 is 
Petrol 51000 MT and Diesel 110000MT which comes to 
161000MT(Petrol + Diesel) or 16.10 crores kgs of Petrol and Diesel. 
 
16.10 crores kgs of Petrol and Diesel is equivalent to 18.94crores litres 
Petrol and Diesel. (where 1kg of diesel = 1.176litres).  

The annual fundlikely to be generated from the Pollution Cess @ 
10paise/litre: 

18.94crores litres @ 10paise per litre = Rs. 1.89 crores(annually). 

B. Other sources: In the event of the exhaustion of the NEVAF before the 
targeted numbers of EVs are provided the fund subsidy facility as laid out 
in the policy, budget allocations shall be made by the State as may be 
decided and deemed appropriate.  
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ii. Commercial Electric vehicles may be funded by the Government of Nagaland, 
under various pro-citizen schemes such as CMMFS, IDAN etc. for those 
interested in availing the schemes.  

12. CONVERGENCE 
The National Electric Mobility Mission Plan (NEMMP)-2020 and the Faster 
Adoption and Manufacturing of (Hybrid &) Electric Vehicles in India (FAME) 
Scheme are promoted by the Department of Heavy Industries, Government of India. 
In the event of the Central Government deciding to extend the above schemes or 
introduce any new schemes for incentivising EVs in the Country, the provisions of 
this Policy shall be in line with the NEMMP and FAME or any such other schemes 
which the Central Government may provide. 

13. NODAL DEPARTMENTS AND AGENCIES 
i. The Transport Department, Government of Nagaland, shall be the overall Nodal 

Agency of the State and shall be responsible for planning, implementation, 
monitoring and review of the policy. 

ii. The Power Department, Government of Nagaland, shall be the nodal agency for 
the installation and regulation of Electric Vehicle Charging Stations and 
anything relating to Electric Vehicle Charging Infrastructures in the State. 

iii. * Power Department shall provide electric connections to charging stations on 
‘Deposit Work’ mode. The PCS/FCS so set up shall be a de-licensed activity. 

iv. * As per Departmental norms, for load demand beyond 20KVA, a separate 
Distribution Transformer shall be installed by the PCS/FCS service provider 
through Department of Power. 

v. * New & Renewable Energy Department shall install Solar stations at 
PCS/FCS wherever required on Deposit Work as per the existing norms of the 
Department. 

vi. * The tariff for charging stations shall no be more than the Average Cost of 
Supply (ACS) till 31st March, 2025. For this, the Department of Power shall 
propose appropriate tariff as per the guidelines issued by the Ministry of 
Power, subject to approval by the Nagaland Electricity Regulatory 
Commission (NERC). 

vii. * The tariff for charging at domestic premises shall be the applicable 
Domestic tariff. 
 
[Note : sub-clause iii to vii of clause 13 may be omitted and incorporated in 
the Nagaland Electric Vehicle Charging Infrastructures Policy] 

14. MID-TERM REVIEW 
The State Government may undertake a mid-term review of this Policy should the 
need arise in view of any technological breakthrough as per provisions under clause 4 
of this policy document. 

15. POWER TO ISSUE AND INTERPRET 
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In the event of any confusion or dispute about the meaning, intent or purpose of any 
provision of this Policy, the interpretation given by Transport Department, 
Government of Nagaland, shall be final and binding upon all concerned. 
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